A | TEM NO. 14 COURT NO. 3 SECTI ON X
VI A
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Transfer Petition (C) No(s).877-881/2015
PRI NCl PAL DI RECTOR OF AUDI T ( CENTRAL)
AND ORS. ETC. ETC. Petition
er(s)
VERSUS
M S. GOLFLI NKS SOFTWARE PARK PVT. LTD. ETC. ETC. Respondent(s)
(Wth appln.(s) for ex-parte stay and office report)
Date : 31/08/ 2015 These petitions were called on for hearing today.
CORAM :
HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE ADARSH KUMAR GCEL
For Petitioner(s) M. N. K. Kaul , ASG
Ms. Vi m a Si nha, Adv.
M. Bhuvan M shra, Adv.’
for M. D.S. Mhra, Adv.
For Respondent (s)
UPON hearing the counsel the Court nmade the follow ng
ORDER
| ssue notice by speed post.
Tag with TP(C) Nos. 257-266 of 2014.
Until further orders, there shall be stay of further
pr oceedi ngs in (i) Wit Petition No. 4600/ 2014 (M
S.
CGol flinks Software Park Pvt. Ltd. vs. Union of India &
Os.); (i) Wit Petition No. 4601/ 2014 (Ms. Manya
ta

Promoters Pvt. Ltd. vs. Union of India & Os.) and (iii)

Wit Petition No. 6160/ 2014 (Ms. Bri gade
s
Signature Not Verified

Ltd., Bangalore vs. Union of India & Ors.) pending before
Digitally signed by
Sarita Purohit
Dat e: 2015. 09. 02
11: 35:58 I ST

Reason: the H gh Court of Karnataka at Bangal ore and (a) Speci al
Givil Appl i cation Nos. 14928/ 2014 (Ms.
av
1
Engi neeri ng Ltd. VS. Uni on of India & Anr., (b)

18173/ 2014 (Ms. Dev Information Technol ogy Pvt. Ltd. vs.

Union of India & Os.) pending before the H gh Court of

Enterprise

Sadbh



Quj arat at Ahmedabad

(Sarita Purohit) (Sneh Bal a Mehra)
Court Master Assi stant Regi strar



